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include moving to liberalised policy regime, 
replacing direct cash subsidies by a 
package of incentives and financing 
arrangements, rationalisation of custom 
and excise duties, tax holidays, 
depreciation allowance. Other measures 
include provision of wheeling and banking 
and remunerative prices to the power 
produced by renewable energy sources 
for feeding in to the grid. 

(b) to (d). The Ministry of Non-
Conventional Energy Sources have 
formulated a new "Strategy & Action 
Plan" for the 8th Plan with a view to 
giving further impetus to the development 
of non-conventional energy sources and 
to supplement conventional sources of 
energy by aiming at achieving 
considerably higher targets than those 
envisaged in the Eighth Plan. 

[English] 

Funds under RGNDWM 

4297. SHRI S.B. SIDNAL: Will the 
PRIME MINISTER be pleased to state 
the funds released under the Rajiv Gandhi 
National Drinking Water Mission during 
1992-93, 19:'3-')4 and 1994-95 till 
June 30, 1994 State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI un AMBHAI HARJIBHAI 
PATEL); The funds released under the 
Rajiv Gandhi National Drinking Water 
Mission during 1992-93, 1993-94 and 
1994-95 till June 30, 1994 to the State/ 
UTs is given in the Statement attached. 

STATEMENT 

SI. State/U.T. Release of funds (Rs. in lakh) 
No. 1992-93 1993-94 1994-95 

(upto 30.6.94) 

1. Andhra Pradesh 2547.00 4624.00 2322.00 

2. Arunachal Pradesh 462.00 746.00 421.00 

3. Assam 1370.00 1370.00 721.00 

4. Bihar 1847.40 4856.00 2734.50 

5. Goa 55.00 134.00 64.50 

6. Gujarat 1633.00 2956.00 1519.00 

7. Haryana 832.80 1831.00 1004.00 

8. Himachal Pradesh 642.00 1033.00 471.00 

9. Jammu & Kashmir 1900.00 1888.80 1299.50 

10. Karnataka 2342.00 3712.00 2136.00 

11. Kerala 1191.00 2127.00 1086.00 
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SI. State/U.T. Release of funds (Rs. in lakh) 
No. 1992-93 1993-94 1994-95 

(upto 30.6.94) 

12. Madhya Pradesh 2702.10 4800.00 2571.00 

13. Maharashtra 2423.70 5488.00 3091.00 

14. Manipur 308.00 308.00 154.00 

15. Meghalaya 420.00 420.00 210.00 

16. Mizoram 129.00 210.00 118.00 

17. Nagaland 228.10 389.00 0.00 

18. Orissa 1335.00 2360.00 1217.00 

19. Punjab 424.00 888.00 387.50 

20. Rajasthan 4183.00 7129.00 4110.50 

21. Sikkim 367.70 372.00 186.00 

22. Tamil Nadu 2019.00 3470.00 1841.00 

23. Tripura 304.00 350.00 175.00 

24. Uttar Pradesh 4724.00 7647.20 4308.00 

25. West Bengal 1824.00 2952.00 1663.00 

26. A&N Islands 

27. Daman & Diu 22.00 96.50 

28. Lakshadweep 40.00 

29. Pondicherry 13.00 26.00 13.00 

30. Delhi 7.20 19.70 

31. D&N Haveli 30.00 

32. Chandigarh 

Total 36256.00 62273.20 33823.50 




